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taken regarding the removal of this
statue.

(b) No such proposal
consideration.
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Reservation for S.Cs. and S.Ts.

2646. Shri H. C. Soy: Wil] the Minis-
ter of Home Affairs be pleased to
state: '

(a) the number and categories of
appointments and posts~in—pubtit ser-
vices that still.continue to be outside
the scope of Government orders re-
garding reservation for eduled
Castes and Scheduled Tribes; and

(b) the reasons for such exclusion?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati M.
Chandrasekhar): (a) and (b). The
information ‘is being collected and a
statement will be laid on the Table
of the House, as soon as possible.

Affiliation of Schools in Andamans

2647. Shrimati Savitri Nigam: Will
the Minister of Education be pleased
to refer to the reply given to Unstar-
red Question No. 1790 on the 11th
September, 1963 and state:

(a) whether the notice of de-
affiliation of Government Higher
Secondary Schools ' in the Andaman
Islands has since been given to the
West Bengal Board of Secondary Edu-
cation; and

(b) if 'not, the reasons therefor, in
view of the fact that failure to give’





